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Shrl S. M. BaIIerJee: This is a complit-dted matter having 
Shrl Vlshwa Natll Paadey: important sh .. tegic and political' a.· 
Shri Hem Raj: peets 80IId it is unlikely that assurances 
Shrl Naval Prallbakar: of security can be extended to non· 
Sllrl Ollkar Lal Berwa: nuclear powers until the powers ,·on· 
Shrl D.  D. Purl: cerned have had sufficient time to 
Shrl Mab_ar Nalk: consider the matter in detail. 
Sllri Hullam Clland 
J[acbhaval,a: 
Shrl Sahl,an: 
Shrlmatl J,otana Chanda: 
Shri Bacrl: 
Shrl R. C. Soy: 

I Shrl RachUIIBth SlDIh: l Shrl Surendra Pal Sln,h: Shr1 R. Bar .. : 
Dr. I •. M. Slnrhvl: 

Will the Minister 01 External Aftairs 
be pieased to stale: 

(a) whether it is a fact that China 
'has exploded a second atom bomb 
.and is preparing for full.fledged deve· 
lopment of China as a nudear power; 

(b) if so, Ihe Government's reac· 
tion thereto; and 

(c) at what stage the proposal for 
joint nuclear protection, made by our 
Prime Minister last year, stands at 
present? 

Tbe MiD1ster 01 Extern' Allain 
(Shrl Swaran SIDIh): (a) to (c). 
China has conducted a second nuclear 
explosion as lurl of its plan to deve-
lop an independent nuclear weapons 
capability. 

Government hiVe condemned the 
Chionese nuclear tests and China'. plana 
to develop its nuclear capability ... a 
threat to international peace and se· 
eurity and as a serious setback to the 
cause of world disarmament. 

The Prime lfinlater had propooed 
.!hat the major nuclear powers might 
undertake responsibilities to mitigate 
the nuclear threat being taced by non· 
nuclear countries with a view to en· 
sure that these countries do not seek 
to oacquire inolependent nuclear capa-
bilities and to reduce the risk of the 
proliferation 01 nuclear weapons. The 
Prime Mini.ter had merel, IIOaed the 

o l~ in a pnerat way tor consi-
deratlon by the pewers e9De«11ec1. 

Indo-Ceylon A,reem ... t 

r Shrl P. C. lIorGoab: 
Shrl Hem Barua: 
Shri P. R. Chaltravertl: 
Sbrimatl Savltrl NI,am: 
Shri R. S. Pandey: 
Shrl Prakaab Vir Sbaatrl: 

"It, -{ Sbrl J.,dev Smp Siddiwltl: 

1 
Shrl D. C. Sharma: 
Shrl Snrendra Pal SI ... b: 
Shrl Yaabpai SlDIh: 
Shri Racbnnth SiD&"h: 
Shrl Tan Slnrb: 
Shrl R. Barna: 

Will the Minister of E",ternal Allain 
be pleased to state: 

(a) whether the .ttention of Gov-
ernment has been drown to the di.· 
closure made by Ceylon's Prime Mi-
nister in Parliament on April 23, 
1965 of the "diftlculties" in regard to 
the implementation ot the India-
Ceylon agreement of 1964; 

(b) if 80. whether our Gov .... nmcnt 
have ascertained these difficulties; and 

(c I the stepo taken to remove thl'm? 

The Deput, MiDlster In the Minis· 
try of Externl Allain (Shrt Diaesh 
Smp): (a) No, Sir. The Government 
have .een no mention of "difflculties" 
in regard to the Implementation ot the 
Indo-Ceylon Agreement of 1964 in the 
.tatement made in Parliament by the 
Prime Minister of Ceylon on 23rd 
April, 1985. 

(b) and (c). Do not arise . 

PM.G.'. OIIIee, NBIJIIU' 

L f Shri II.am IIarIIh Y ..... : 
'I. Silrt VIwbwa Nath P ...... ,: 

Will the Mlniater of C<a_-I-· 
&IeM be plealled to slata: 

(a) whether It Ia • fact that the 
P.M.G'a. Oft\re at NalPUr has been 
sbifted to ho~  




